06.12.2017 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO. 33

(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S. MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M

1. CRL.A 1351/2014 JALESHWAR MAJHI JIVESH TIWARI
CRL.M.B 1921/2017 VS. STATE KUSUM DHALLA
COURT NO.7

HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MR. JUSTICE NAJMI WAZIRT

AT 2.15 P.M.

1. CRL.A. 84/2012 SUNRINDER @BHOLA SAAHILA LAMBA,
VS. STATE (NCT OF DELHI) RAJNI GUPTA

COURT NO. 22
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 10.30 A.M

1. RFA 1007/2017 M/S KCL LTD. ARJUN GARG, MUNISH YADAV
VS. THOMSON PRESS MOHIT CHANDRA
INDIA LTD.

2. RFA 1014/2017 M/S KCL LTD. ARJUN GARG, MUNISH YADAV

VS. THOMSON PRESS MOHIT CHANDRA
INDIA LTD.



06.12.2017 J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO.31
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M.

1. BAIL APPLN. 2394/217 RANI ARPIT BHALLA
VS STATE OF DELHI MUKESH KUMAR

2. BAIL APPLN. 2317/2017 ) ROSHAN @ ROHAN BISWAJIT KUMAR PATRA
VS STATE AKSHAI MALIK

3. BAIL APPLN. 2214/2017 SANTOSH BHARAT BHUSHAN,JYOTI TYAGI
VS THE STATE OF GOVT MUKESH KUMAR

OF NCT OF DELHI

HIGH COURT OF DELHI
5TH DECEMBER, 2017 REGISTRAR (LISTING)


mailto:ROSHAN@ROHAN

06.12.2017 FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 19 (0s - D)
HON'BLE MR. JUSTICE YOGESH KHANNA

AT 10.30 A.M.

26. 0.M.P. 23/2010 DIRECTORATE GENERAL OF K.R. SASIPRABHU, SOMIRAM
HYDROCARBONS OF INDIA SHARMA, NEERAJ SHARMA,
Vs. OVERSEAS DRILLING ALOK TIWARI, RAVINER PRASAD,
LIMITED DAKSHANI SAXENA, ADHISH

RAJVANSHI, DHRUV WAHI,6 MANISH
DEMBLA ,DUA ASSOCIATES,ARCHANA

LAKHOTIA,VISHNU SHARMA A.S.
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